
HIGH COURT OF DELHI AT NEW DELHI

No. ''2)=\- /Gaz/P.F./Superannuation/2022

otea. 9s\2]202-2
NOTIFICATION

lh' H' her Judicial Service and presently
Mr. Deepak Jagotra, Officer of De I e igEast District, Karkardooma Courts,

posted as Pmnepal psuet 8 Se?";,",,$,3aeaal sere mn the anemoon or
we el, seat sen4 re"%%,,". oerernoaonor so years.30"" November, .2022 on a am i

-- rtmental proceedings under All India=.3... - It Is certified that no disciplinary/depa t mplated against Mr.
.... :-: - Service (Discipline & Appeal) Rules, 1969 is pending or cone

Deepak Jagotra.

318-&.'- ·°
Endst. No, 'Gaz./P.F./Superannuation/2022

BY ORDER OF THE COURT

//

(Ravinder Dudeja)
Registrar General

Dae: gs]8/621-
Copy forwarded for information and necessary action to:

1. r he Poatoa posta seison8,2"9,j;"Caace Pc c9 (cs, Roose Avenue
2. The Principal District & Sessions u ge-c 

Courts Complex, New Delhi. D lhl
3 The Principal Judge (HQs), Family Courts, Dwarka, N~w e

0
~ of NCT of Deihl, Delhi

4, The Principal Secretary (Law, Justice & Leg. Affairs), G .
Secretariat, New Delhi.

5. The Pay and Accounts Officer concerned.
6. Officer concerned.
7. Personal file of the officer concerned.
8. CR dossier of the officer concerned.
9. Guard file.

(S3 eev Dobhal)
Deputy'Registrar (Gaz.-IA)

OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HOs): DELHI.

'No,gSp2.f-DS3' F. 5(2)/2022 Dated, Delhi we2.0 AU '7022
Sub:- Notification

Copy forwarded for information and necessary action to :
he Officer In-charges, Administration I,II,Ill, Accounts, General Branch,

Vigilance, Purchase Cell, Pool Cars, Library, Record Rooms, Copying Agencies,
Web-site Committee (jdi/English) and Computer Section, Tis Hazari Courts,
Delhi.

2. The Administrative Civil Judge, (Central), Tis Hazari, Courts, Deihl.
3. The Sr. AO(J) / AO(J), Adrninistration-I,II,III, Vigilance, Recruitment Cell,

Filing Section, Accounts Branch, Fine & Audit Section, Care-Taking Branch,
Computer Branch , I.T.Cell, Protocol Branch, LAC Branch, R & I Branch,
'LAYERS',Vulnerable Witness Deposition ComplexVWDC) and ACR Cell,
Central District, Tis Hazari Court, Delhi.

4. The Accounts Officer, Accounts Branch, Central District, Tis Hazari Courts,
Deihl. .

5. The P.S. to Ld. Principal District & Sessions Judge(HQs), Room No. 302-A,
Tis Hazari Courts, Delhi.

6. The Reader to Ld. Principal District & Sessions Judge(HQs), Delhi
7. The 'LAYERS' Section, for uploading on 'LAYERS'.

&. g AU 20Z2
( Muk umar Gupta )

Additional Dis · t & Sessions Judge/
Officer In-charge, Jud' ial Branch (Central)

For Principal District & Session Judge(HQs) :Delhi



°f oS'
2 v


